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Technology 

48. SHRI KAMAL CHAUDHRY: 
DR. lAXMINARAYAN 

PANDEYA: 

Will the Minister of STEEL AND MINES 
be pleased to stat.: 

(8) whether the Government propos. to 
.et up a National Institute of Secondary 
Ste.1 Tachnology; 
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(b) H SO, the details and the proposed 
location thereof: and 

(c) t"9 steps taken by the Government 
10 tar in this regard? 

THE MtNtS1'EROF STEEL ANO MINES 
(SHRI ASHOKE KUMAR SEN): (I) and (b). 
No final decision for the setting up of • 
permanent complex forth. NatlonallnJtltut. 
of Secondary St,,1 Technology and itsloca· 
tion ha. yet beln takln. 
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(c) The question doe. not aria •• 

[ rtan,latlon] 

VIolation of AntI-Pollution law. by 
factorl •• adjoining Deihl 

49. DR. LAXMINARAYAN PANDEYA: 
WID the Minister of ENVIRONMENT AND 
FORESTS be pleued to state: 

(a) The namas of the factorias in the 
industrial areas adjoining Defhiwhich violated 
the anti·pollUtlon tAWS during 1990 and up till 
31 January, 1991; 

(b) the numberoftactory ownars against 

HARYANA 

Kundti Industrial Area 

Bahadurgarh Industrial Area 

whom legal action hu been taken for violat· 
Ing anti-pollution laws and the number of 
persona prosecuted out of them; and 

(c) the steps taken or proposed to be 
taken by Government to stop the violation of 
the anti-pollution laws in futur.? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHAIMA TI MANEKA GANDHI): 
(a) According to the information available 
with the Govt. the names ot the factories 
identified In tM Industrial are. adjoining 
fied Delhi which violated anti poHutlon laws 
are given below: .. 

MIS. Cepham labOratories 

MIs. Cepham Organic 

MIS. Rollalainer& L.Jd. 

MIs. Surya Rubber Industries 

MIs. Kashmir Katha Industir .. Pvt. Ud. 

MIs. Belco Pharma 

MIl. Sri Krishna Paper Mdl 

MIs. Saint learhers 

Mis. Advanced Chemical 

MIa. Flow Pach Industry 

MIa. Ajent. Poltymer Works 

MIl. Sattyam Synsav Ud. 

MI •• Pharma Cham 

Mia. United St •• 1 & Allied Industries 




